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Order, the fertilizers have been de-
clared an essential commodity and 
the State Governments have been em-
powered to initiate summary trials 
against offenders.

Complaint against Indian Red Cross 
Society

2729. DR. SUBRAMANIAM SWAMY: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether a complaint has been 
lodged against the Indian Red Cross 
Society, regarding misuse of its pri-
vilege of sending its goods free of 
freight, by passenger trains anywhere 
in India; and

(b) what action has, so far, been 
taken on the complaint?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) Yes. A com-
plaint has been reecived about alle-
ged misuse of Railway concession by 
the Red Cross Society, Haryana 
Branch, Chandigarh.

(b) The matter is still under in-
vestigation.
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